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D

eclaration of Assets and Liabilities

years, belonging to ADMINISTRATIVE. . CADRE. ...

MN service and presently working as UNDER . SECRETARY., BIHAR, LEQISLATIVE, ASSeMBLY

st

\

tett

e s

give herein below the details of the assets (immovable, movable, bank balarice, etc.) of

myself, my spouse and dependants*:

A. '  Details of movable assets =
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Self Spouse Dependan | Dependant- | Dependan
No. Name(S) t-1 2 t-3
; : Name Name Etc. Name
(i) | Cash T 8,000/——  [SWETA SINGHGUTAM KR |C1AURAY KR,
IQIUUU /'-' I}
(ii) | Deposits in
Banks, Financial | SAVING SANIN (4
Institutions And & -
Non-Banking %I5U/UOQZ—— 301000/‘_' 4 NIt N.A.
Financial i ' SHEE B
Companies bt
(iii) | Bonds, L P oA . ‘
Debentures and lirepes pagal TUEL B L
Shares in Bl e S L N1 NIL N.A.
companies e
(iv) | Other financial PRI T :
*| institutions, - LIC; oF Rs it
NSS, Postal NiL NIL N+ A
! —YEA
Savings, LIC 4-0,b00 /—YEARLY
Policies, etc
(v) | Motor Vehicles RoyAL ENEIELD
(details Of CLAss|Ic = 35D NI NIL NI N. A
make, etc.) SWIFT DESIRE -
S . RR-0[—AC'= §5) 1 '
(Vi) gﬁ;f;:";;ﬁ (give | tqoLd 100 G | |CroLD-loobn i
‘A
weight and . SILVER-ISSGM |5 yep-lss | NI NI
value) : g '
(vii) | Other assets,
such as values NI NAL NIL ANIL N.A.
of claims / i
interes_ts ‘
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantiall

Lo

employee.

dependent on the income of the




Detail

ovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr. Description Self Spouse Dependan | Dependan Dependént-
No. pts gl Name(S) e o L= ; 3 _
‘ ' e ) Name Name | Etc. Name
(i) Agricultural Land .
- Location(s)
- Survey number(s) . T T ;
- Extent (Total P e e REN- NiL N-A.
measurement)
-Current market value
(i) Non-Agricultural Land
- Location(s)
- Survey number(s) N\L L
- Extent (Total o Pl L A
measurement)
-Current market value
(iii) | Buildings (Commercial
and residential)
Location(s)
- Survey /door NIL ol | | e | NA
nurnber(s)’
- Extent (Total
measurement)
- Current market
value - : -
(iv) | Houses / Apartments, QACIUNA |INEST Pate
etc. ' Nagar
- Location(s) MoRE NI L NI L A
- Survey /door FLAT-16 2.0 1200 59, M, N-A,
number(s) 2000 89, (4
- Extent (Total SYFT  [Rem J97pyl
| measurement) e, NAgqv tol7d|
- Current market 2400 89, K-
value _.._'\ljz’f_l}‘::;‘
(v) | Others (such as NIL 55 NIL NIL N. O
mterest in property) NIt
(2) I give herem below the details of my Ilablhtles / over dues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)

Sr.”

' Name & address of Bah_k /

Description el _ Amount outstanding as
No. Financial Institutions(s) /" - ON &oidisanisvinasnsining
Department (s)

(a) (i) Loans from Banks LR 19,575, 000 /—
-..« | (ii) Loans from fmancual .

institutions : Tk M

(iii) Government Dues:

(a) dues to departments NI NI L

dealing with government

accommodation "

(b) dues to departments

dealing with supply of NtL NIL

water

(c) dues to departments

dealing with supply of Nl NiL

electricity

mo\)MV |

N W)~



(d) dues to departments
dealing with telephones

NIL NiL .

(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

NiL ‘ NIL.

(f) Other dues, if any

T NIL

(b)

(i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

RS:“][L;ODb/_AsSggm\en-l-

VEAR - 2024 -2 S NiL
PAN—= EJOPS5R7119D

(ii) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

NG NIL

(iii) Sales Tax [Only in
case of proprietary
business]

: Lo
NIL NI

(iv) Property Tax

C.

GPF/CPF/PRAN No.

Personal Detail

NI NI L

G1PE - PT4 /RLA —1046

Gender - M

Date of Birth

(M/F)

I

v

Of1l [ [9 |76 | (oo/mMw/vyyy)

Class/Group - A

Cadre

Home District -

(A/B/C)

| ADMINISTRATIVE

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.S.S.- Bihar Secretariat Service etc.)

BHoJPUR (ARA) RIHAR '

I hereby declare that the above details are true to the best of my
knowledge and belief.

Place:.PATNA. ...

31 T L T = A e il Rine b S o e o T

Name of Employee: SURHIR, KUMAR, 5INGH
Designation: UNDER . SECRETARY. .

..............................................

Department: FAHAR . LEQISLATIVE ASsEMBLY PATNA




Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.



